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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIAPL BENCH, NEW DELHI
(Through Video Conferencing)

Original Application No.197/2017 (WZ)

Vanshakti & Anr. ....Applicants
v/s
Municipal Corporation of Greater Mumbai & Ors. ....Respondents

In compliance of the Hon’ble NGT Order dtd.14/10/2020,
Compliance Report on behalf of MPCB

The Vanshakti & Anr. has filed an Original Application bearing
No0.197/2017 against MCGM & Ors. before the Hon’ble National Green Tribunal,
regarding discharge of untreated waste from the storm water drains (nallas)

directly into the sea, creeks, coastal wetlands and beaches in Mumbai.

In compliance of the Order dtd.14/10/2020 passed by this Hon’ble
Tribunal, the MPCB has issued directions to MCGM vide letter dated

09/12/2020, however, reply is still awaited.

The officials of the CPCB and MPCB have visited eight numbers of STPs
in Mumbai Region on 10% and 11t November, 2020. A statement showing the

compliance of directions is as under;

Sr. No. | Directions issued by MPCB in Observations
compliance of Hon’ble NGT
Order dtd.14/10/2020

1 “Bioremediation and/or | MCGM having total eight numbers of

phytoremediation or any other | STPs in the Region.

the rate of Rs. 5 lakhs per month
per drain is to be deposited with
the CPCB by

Corporation. This, however, is

the Municipal

not to be taken as an excuse to

remediation measures  for | STP located at Colaba having full-
treatment of sewage water if not | fledged treatment facility based on
taken by the  Municipal | SBBR technology.

Corporation, compensation at | STP at Charkop having primary and

secondary treatment.
STPs located at Worli

having

& Bandra

treatment and

primary
pumping station.
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delay

not

the installation of STP or

doing anything and
discharging the untreated water

into the water bodies.

STPs located at Varsova, Ghatkopar,
Bandup, Malad having oxidation
pond with aeration tank.

Also, MCGM has plan to upgrade and
expand their existing STPs and one
new STP is proposed at Dharavi and
for which tendering process has been
completed and will required 4 to 5
years for its completion as informed
by MCGM.

The work of 8 MLD capacity SBBR
based technology STP at Powai is
under progress. At presert 70 % work
is completed and expected to be
commissioned by December 2021.
The information regarding drains
disposal into Nalla, Creek, Rivers and
Sea not submitted by the MCGM.
MCGM currently has a sewer network
of 2015 Km duly commissioned which
serves about 84% of the developed
area and 68.15% population of the
Grater Mumbai.

As reported by MCGM, the action plan
for providing and laying of new sewer
lines for covering entire city area and
suburbs has been prepared. The
works of providing sewerage network
in conformity with drainage zones and
sewerage infrastructure development
100%

connectivity is being implemented

plan to provide sewer

under Mumbai Sewerage

Improvement Program (MSIP).

Where the

deficiencies of the existing STPs

operational

has not been rectified and
untreated is being discharged
the
environmental compensation at
10 lakhs per

into the water bodies,

the rate of Rs.

CPCB and MPCB jointly visited eight
nos of STPs in Mumbai Region and
JVS samples
10/11/2020 & 11/11/2020. Except
Colaba STP all seven STPs, JVS

results are exceeding the prescribed

collected on

norms. Copy of analysis report is

enclosed as Annexure-I.
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month per STP be deposited to
the CPCB.

Accordingly, Seventy Lakh per month
environmental compensation to be

recovered from MCGM.

With regard to the situation
where works with regard to STP,
network and
connectivity not yet started, the

sewerage its
Mumbai Municipal Corporation
has to pay an environmental
compensation at the rate of Rs.
10 lakhs per month per STP,
sewerage network and its
connectivity after 31.12.2020
for the delay in setting up of the
same. It will be open to the
Municipal Corporation to
recover the said amount from

the erring officers/contractors.

MCGM currently has a sewer network
of 2015 Km duly commissioned which
serves about 84% of the developed
area and 68.15% population of the
Grater Mumbai.

In conformity with drainage zones

and infrastructure

sewerage
development plan so as to provide
100% sewer connectivity is being
Mumbai

implemented under

Sewerage Improvement Program
(MSIP). As informed by the MCGM, it
will be required 4 to 5 years time for
its completion.

Considering above, since there are
eight STPs, around Rs. 80 Lakh per
month environmental compensation

to be recovered from MCGM.

Remedial measures submitted
by Divisional Forest Officer of
Maharashtra PCB is accepted
and Municipal Corporation of
Greater Mumbai is directed to

ensure the compliance and

execution of the report

submitted by the Joint

Committee”

a. Municipal Corporation of
Greater Mumbai should

ensure the mangrove area is
kept to plastic free zone. It is
recommended to install
Trash Boom or Trash Trap for

collection of floating plastic

and other wastes & its
disposal.
b. Al sewage should be

treated at the source and

then release into Creek via

The compliance report in this regard

not yet submitted by the MCGM.
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streams. This will be taken
up by Municipal
Corporation of Greater
Mumbai for
implementation. It will be
the responsibility of
Municipal Corporation of
Greater Mumbai to ensure
proper  functioning  of
treatment plants & release
treated sewage water to
the Creek.

c. Natural steams used as
sewage canals should be
stopped immediately and
restoration should be carried
out to recover the beauty of
mangroves of Mumbai and

adjoining Thane District.

The report submitted by IIT
Mumbai for MTHL project
regarding pollution level is
accepted. The respondent and
the Municipal Corporation are
directed strictly to comply and
execute it and a time bound
action plan be implemented.
The technology which has been
suggested by IIT Mumbai
should be implemented by
Municipal Corporation of
Greater Mumbai, Navi Mumbai
Municipal  Corporation on
priority basis. For the protection
of mangroves, the direction
issued from the Bombay High
Court in Writ Petition No. 87 of
2016 as mentioned above must
be  strictly followed. The
provision as contained in the

Wetland (Conservation and

The time bound action plan . in this
regard not yet submitted by the
MCGM, MMRDA and Navi Mumbai

Municipal corporation.
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Management) Rules, 2017 must

be complied with.

Respondent no. 1 is directed to
implement the Maharashtra
Nonbiodegradable Garbage
(Control) Act, 2006 and to
install nets in sewage storm
water discharge drains to stop
sewage solid waste from
entering the sea along with the
solid waste and to ensure that
no untreated water being
discharged into the sea level.
Respondent no. 1 is also
directed to install mobile public
toilets after identifying the areas
close to beaches where open

defecation is rampant.

The compliance report in this regard
not yet submitted by the MCGM

The pipelines which are directly
releasing domestic sewage in
the water bodies, creeks and wet
land without treatment must be
removed or connected to the
ST,

As informed by the MCGM, 4 to 5 year
is required for completion of 100 %
sewer connectivity in the Mumbai

Region.

According to the parameter laid
down and calculation as
mentioned above, the BMC is
liable to pay environmental
damage for discharge of
untreated sewage water into the
water bodies at the rate of Rs.
4.25 crores per month and
arrears of Rs. 29.75 crores. The
BMC is directed to pay the
amount of Rs. 29.75 crores to
the account of CPCB within 30
days from today and ensure to
regularly pay Rs. 4.25 crores per
month till the bio-remediation
or phytoremediation measures
are taken by the authorities

concerned. If remediation or

Reply from MCGM awaited.
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treatment of the water of sewage
water is taken, it will be reduced
at the rate of Rs. 5 lakhs per

month per drain systematically.

9 The BMC is further directed to
ensure that there should not be
any water logging during the
rainy seasons and the sewage
line or water connection which
are discharging the water from
the city must be regularly
monitored so that there should

not be any blockage in the flow

of the water.”

MCGM has taken the precaution to
avoid water logging during the rainy

seasomns.

Place : ™M " ds onny

Date : 4{)-\"1@1_\

(Dr. Anand Harshwardhan)
Regional Officer, Mumbai




MAHARASHTRA POLLUTION CONTROL BOARD

Tel: 24010437/24020781/24014701 s AEASHT A Kalpataru Point, 2" - 4" Floor
Fax: 24024068 / 24023516 Sion Matunga Scheme Rd.No.8,
Website: www.mpcb.gov.in N Near Sion Circle, Sion (E)

| 4 Mumbai-400 022.
No.MPCB/B-20]209-fTS~0| 42y

To, ;!

!

The Municipal Commissioner,

Municipal Corporation of Greater Mumbai,
MCGM Head Office, Mahapalika Marg,
Mumbai-400 001.

Sub : Directions u/s 33A of the Water (Prevention & Control of
Pollution) Act, 1974.

Ref: 1. Consent granted vide letter dtd.28/5/2018
2. Order dtd.07/10/2020 passed by the Hon’ble National
Green Tribunal in Original Application No.197/2017.

...............

WHEREAS, the Maharashtra Pollution Control Board had granted Renewal
of Consent to the Municipal Corporation of Greater Mumbai for STPs at
Ghatkopar, Bhandup, Varsova, Malad, Charkop, Colaba, Worli, Bandra vide letter
dtd.28/05/2018, which is valid for the period from 01/01/2018 to 3 1/12/2020,

subject to certain terms and conditions.

AND WHEREAS, the Vanshakti & Anr. has filed an Original Application
bearing No.197/2017 against MCGM & Ors. before the Hon’ble National Green
Tribunal, regarding discharge of untreated waste from the storm water drains

(nallas) directly into the sea, creeks, coastal wetlands and beaches in Mumbai.

AND WHEREAS, the Hon’ble NGT vide Order dtd.07/10/2020 has issued

various directions to the Municipal Corporation of Greater Mumbai.

The Honble NGT vide Order dtd.07/10/2020 has issued following

directions, which are reproduced as under :-

L. “Bioremediation and/or phytoremediation or any other
remediation measures for treatment of sewage water if not taken

by the Municipal Corporation, compensation at the rate of Rs. 5

400

Date : 09 [4 2/2020
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£
lakhs per month per drain is to be deposited with the CPCB by the
Municipal Corporation. This, however, is not to be taken as an
excuse to delay the installation of STP or not doing anything and

discharging the untreated water into the water bodies.

Where thHe operational deficiencies of the existing STPs has not
been rectified and untreated is being discharged into the water

bodies, the environmental compensation at the rate of Rs. 10 lakhs
per month per STP be deposited to the CPCB.

With regard to the situation where works with regard to STP,
sewerage network and its connectivity not yet started, the Mumbai
Municipal Corporation has to pay an environmental compensation
at the rate of Rs. 10 lakhs per month per STP, sewerage network
and its connectivity after 31.12.2020 for the delay in setting up of
the same. It will be open to the Municipal Corporation to recover the

said amount from the erring officers/ contractors.

Remedial measures submitted by Divisional Forest Officer of
Maharashtra PCB is accepted and -Municipal Corporation of
Greater Mumbai is directed to ensure the compliance and execution
of the report submitted by the Joint Committee”

a. Municipal Corporation of Greater Mumbai should ensure
the mangrove area is kept to plastic free zone. It is
recommended to install Trash Boom or Trash Trap for
collection of floating plastic and other wastes & its
disposal.

b. All sewage should be treated at the source and then
release into Creek via streams. This will be taken up by
Municipal Corporation of Greater Mumbai for
implementation. It will be the responsibility of Municipal
Corporation of Gre;ater Mumbai to ensure proper
functioning of treatment plants & release treated sewage
water to the Creek.
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V.

Vil

viil.

e 2 ;
¢.  Natural steams used as sewage canals should be stopped
immediately and restoration should be carried out to

recover the beauty of mangroves of Mumbai and adjoining
Thane District.

The report submitted by IIT Mumbai for MTHL project regarding
pollution level is accepted. The respondent and the Municipal
Corporation are directed strictly to comply and execute it and a
time bound action plan be implemented. The technology which has
been suggested by HNT Mumbai should be implemented by

Municipal Corporation of Greater Mumbai, Navi Mumbai Municipal

~ Corporation on priority basis. For the protection of mangroves, the

direction issued from the Bombay High Court in Writ Petition No.
87 of 2016 as mentioned above must be strictly followed. The
provision as contained in the Wetland (Conservation and

Management) Rules, 2017 must be complied with.

Respondent no. 1 is directed to implement the Maharashtra
Nonbiodegradable Garbage (Control) Act, 2006 and to install nets
in sewage storm water discharge drains to stop sewage solid
waste from entering the sea along with the solid waste and to
ensure that no untreated water being discharged into the sea level.
Respondent no. 1 is also directed to install mobile public toilets

after identifying the areas close to beaches where open defecation

is rampant.

The pipelines which are directly releasing domestic sewage in the
water bodies, creeks and wet land without treatment must be

removed or connected to the STP,

According to the parameter laid down and calculation as
mentioned above, the BMC is liable to pay environmental damage
for discharge of untreated sewage water into the water bodies at
the rate of Rs. 4.25 crores per month and arrears of Rs. 29.75
crores. The BMC is directed to pay the amount of Rs. 29.75 crores
to the account of CPCB within 30 days from today and ensure to
regularly pay Rs. 4.25 crores per month till the bio-remediation or
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= T
phytoremediation measures are taken by the authorities
concerned. If remediation or treatment of the water of sewage
water is taken, it will be reduced at the rate of Rs. 5 lakhs per

month per drain systematically.

ix. The BMC is further directed to ensure that there should not be any
water logging during the rainy seasons and the sewage line or water
connection which are discharging the water from the city must be
regularly monitored so that there should not be any blockage in the
flow of the water.”

You shall comply with the above directions issued by the Hon’ble
National Green Tribunal, Principal Bench, New Delhi vide order
dtd.7/10/2020 in O.A. 197/2017.

(Ashok Shingare, IAS)
Member Secretary
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MAHARASHTRA POLLUTION CONTROL BOARD

Nirmal Bhavan, Plot No3, P-
hape

3 TTC MIDC, Sheel-Mal
Road,Mahape
Central Lab - Mahape
ANALYSIS REPORT
: SROMB2/IVS/20/03957 Date :24/11/20
1 Lab Sample Code t CLAB/JIVS/20/00759
: Local Body
e Sample Collected By : Ajitkumar Tukaram Deshmukh
110/11/20 Sample Acceptance Date 112/11/20
SL.No Parameter Instance Resuits
EOD 1 20.0 mg/it
2 COD 1 80.0 MIK
3 Eopper 1 - lit
L Lead 1 - mm£_n£jls
Hevwg 1 0.004 mg{ut
- Nk:kﬁ 1 - mﬂlg
7 i-Grease 1 - I
B Pementﬂeﬂa 1 67.14 %
9 pH __ 1 - 7.1
10 Phnsm 1 e ig/lit
AL L _SuspendedSoligs 1 18.0 mg/lt
e 3 o
romium -
14 ZIJ 1 —_ma/lit

MAHARASHTRA POLLUTION CONTROL BOARD

Nirmal Bhavan, Plot No3, P-

3 TTC MIDC, Sheel-Mahape
Road,Mahape
Central Lab - Mahape
ANALYSIS REPORT
t SROMB4/IVS/20/02170 Date 1 24/11/20
H Lab Sample Code : CLAB/IVS/20/00760
t MCGM
: mull Sample Collected By : Shi d Venk a0 B ds
110/11/20 Sample Acceptance Date 112/11/20
SL.No Pgnm instance Results
1 BOD 1 145.0 lit
2 LT 1 404.0
2 w0087 /s
4 Lead 1 - IL\“II!
- Mercury 0.004 mg/lit
L: Nickel 1 ma/Ii
8 Pemewena 1 76.35 %
9 S 1 >.68
10 Phosphate 1 -
11 Sumedsmlds 1 30.0 mg/lit
12 TKN 1 ~_mg/li
13 Tatal Chromium 1 - lit
14  Zinc_ 1 = _mo/lit

Bkl MU VD AN 1OO BNON e e Fae i e B L - S AcalecnlaDnmnct P lianrt A1 O AT NN
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MAHARASHTRA POLLUTION CONTROL BOARD
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Central Lab - Mahape
ANALYSIS REPORT
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Nirmal Bhavan, Plot No3, P-
3 TTC MIDC, Sheel-Mahape
Road,Mahape

1 SROMB2/IVS/20/03958 Date 124/11/20
H Lab Sample Code 1 CLAB/JIVS/20/00761
: Local Body
1= Sample Collected By 1 Ajitkumar Tukaram Deshmukh
:10/11/20 Sample Acceptance Date 1 12/11/20
SL.No Parameter Instance Results
1 _B0D L 26.0 mo/it_
2 [«e]] 1 76.0 lit
1 Copper 1 =g/t
4 Lead 1 - mg/l
5 Mercury 1 0.008 m‘llt
Nickel 1 COT T
7 Oil-Grease 1 =~ _ma/lit
8 PercentageNa 1 65.01 %
p— —
9 pH_ 1 7.2
10 Phosphate 1 — Iit
11 SuspendedSolids 1 28. lit
12 TKN 1 25.2 mg/lit
13 Total Chromium 1 = mg/iit ‘
14 Zinc 1 = _mag/iit

MAHARASHTRA POLLUTION CONTROL BOARD

2

Nirmal Bhavan, Plot No3, P-

3 TTC MIDC, Sheel-Mahape
Road,Mahape
Central Lab - Mahape
ANALYSIS REPORT
: SROMB4/IVS5/20/02171 Date 124/11/20
H Lab Sample Code 1 CLAB/JIVS/20/00762
: MCGM
t- Sample Collected By : Shivanand Venkatrao Baswade
:10/11/20 Sample Acceptance Date 112711720
LSLNo Parameter Instance, Results __|
1 BOD 1 16.0 mﬂg
2 CoD 1 52.0 mg/iit
3 % 1 = __mqg/l
4 Lead 1 = mag/lit
- Mercury 1 0.004 mg/lit
[: Nickel 1 - m%lt
Qi Grease 1 —_ma/it
8 Percentagela 66.79 %
9 = pH 7.9
10| Phosphate PN —
11 SUSEn_gedSollds 1 16.0 m“llt
12 TKN 1 3.4 mg/lit
13 Total Chr: m 1 = ma/iit
14 Zinc 1 > ﬂ
N Wi e b i i i it M o o i B s WD T ke i M il B A AN AN
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MAHARASHTRA POLLUTION CONTROL BOARD

Nirmal Bhavan, Plot No3, P-
3 TTC MIDC, Sheel-Mahape
Road,Mahape
Central Lab - Mahape
ANALYSIS REPORT
: SROMB2/IVS/20/03959 Date 124/11/20
H Lab Sample Code : CLAB/IVS/20/00764
1 Local Body
1= Sample Collected By 1 Ajitkumar Tukaram Deshmukh
:110/11/20 Sample Acceptance Date :12/11/20
SL.No Parameter Instance Results
1 BOD 1 120.0 mﬂlg
2 €oD 1 236.0 ma/iit
3 Copper 1 = _mg/lit
4 Lead 1 = ma/lit
5 Mercury 1 0.005 mg/lit
-] m 1 - mg[llt
7 Oil-Grease 1 = mg/lit
B Perl:entagehla 1 £3.64 ‘]_g
E pH 1 6.8
10 Phos_ghnte 1 = mo/lit
1 Sgs&gﬂsolids 1 40.0 mg/lit
12 m 1 e mg‘lit
13 Total Chromium 1 s mg!l#t
14 Zinc i = mg/lit

MAHARASHTRA POLLUTION CONTROL BOARD

Nirmal Bhavan, Plot No3, P-
3 TTC MIDC, Sheel-Mahape

Road,Mahape
Central Lab - Mahape
ANALYSIS REPORT
: SROMB4/IVS/20/02172 Date t24/11/20
H Lab Sample Code + CLAB/IVS/20/00766
: MCGM
$=- Sample Collected By i Shivanand Venkatrao Baswade
110/11/20 Sample Acceptance Date 112/12/20
SL.No Parameter Instance Resul |
1 BOD 1 140.0 it
2 - 1 2080 ma/it_}
3 Copper_ L N
4 Lead 1 = mo/iit
5 Mercury 1 g.&g ma/lit
6 Nk:k'sl 1 e mg‘lﬁ
7 Qil-Grease 1 uate it
o
10 hate 1 - m‘!ﬂ.‘
11 SuspendedSolids 1 60.0 mo/lit
12 TKN 1 Mlit
13 Total Chromium 1 = _mo/lit
14 }_I_nc 3 — ma] lit
1 ~ 2l " - 1 ™ Ll i oy Ea I IR A R B0 T Ty
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MAHARASHTRA POLLUTION CONTROL BOARD

Central Lab - Mahape
ANALYSIS REPORT
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Nirmal Bhavan, Plot No3, P-
3 TTC MIDC, Sheel-Mahape
Road,Mahape

: 24/11/20

: SROMB2/IVS/20/03960 Date
t Lab Sample Code
: STP at Bandra, Mumbal.
1 null Sample Collected By
1 10/11/20 Sample Acceptance Date
SL.No Parameter Instance Results
- ! 20,0 m/it__]
2 COD 1 228.0 mo/iit
- Copper 1 > mg/lit
: Lead =_mg!
S Mercury 0.002 lit
Nickel = m/l
F Oil-Grease 1 - it
B ?emun 1 55.77 %
9 pH 1 6.9
10 Phosphate 1 =~ mo/lit
1 SuspendedSolids 1 £8.0 mg/lt
12 TKN 1 = __mg/lit
13 Total Chromium 1 o mﬂlR
14 g_lnc 3 = _mg/lit

MAHARASHTRA POLLUTION CONTROL BOARD

e

Central Lab - Mahape
ANALYSIS REPORT

: CLAB/JVS/20/00768

: Mr, Ashok G. Jadhav
:12/11/20

Nirmal Bhavan, Plot No3, P-
Sheel-Mahape

3 TTC MIDC,

Road,Mahape

1 SROMBA4/IVS/20/02173 Date : 24711720
1 Lab Sample Code : CLAB/IVS/20/00769
1 MCGM
8- Sample Collected By : Shivanand Venkatrao Baswade
+10/11/20 Sample Acceptance Date 112/11/20
Sitiod__Parameter Instance Resylts ]

1 BOD 1 135.0 ma/lit

2 CoD 1 420.0 ma/lit

3 Copper —

4 Lead —.moslit

5 Mercury 0.001 mg/lit

6 Nickel _ 1 = _mo/lit

r 4 1 -

8 PercentageNa 1 54.96 % _

9 = pH 1 6.8

10 Phosghate. I AT ——

11 Suﬂedsmlds 1 110.0 n_'\i{ﬂt

12 _IKN 1 = _ma/iit

13 T&l Chromium 1 - i

14 m 1 - malllt

—

407
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MAHARASHTRA POLLUTION CONTROL BOARD
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Nirmal Bhavan, Plot No3, P~

3 TTC MIDC, Sheel-Mahape
Road,Mahape
Central Lab - Mahape
ANALYSIS REPORT
' SROMB2/IVS/20/03961 Date :24/11/20
1 Lab Sample Code : CLAB/JVS/20/00771
1 STP at Bandra, Mumbai
1 null Sample Collected By i Mr. Ashok G. Jadhav
1 10/11/20 Sample Acceptance Date 112/11/20
SL.No Parameter Instance Results |
—BOD_ 1 [ 130.0 o/
CoD 1 252.0 mg/lit
Copper 1 - mg/iit
: —Lead 5 -
5 Mercury 1 0.003 nﬂlt
] Nickel 1 = _mo/lit
7 Oll-Grease 1 = mo/|
8 Per:engxeua 1 57.25 %
2 pH 1 6.9
10 Ph&phﬂe 1 - mlzm
11 SuspendedSolids 1 68.0 lit
12 TKN 1 18.5 lit
13 Total Chromium 1 g/t
14 Zinc 1 -~ mﬂt
|

MAHARASHTRA POLLUTION CONTROL BOARD

-

Central Lab - Mahape

ANALYSIS REPORT

Nirmal Bhavan, Plot No3, P-
3 TTC MIDC, Sheel-Mahape

Road,Mahape

t 24711720

: SROMB3/JVS/20/04811 Date
3 Lab Sample Code
: STP
1 null Sample Collected By
:10/11/20 Sample Acceptance Date
SL.Ng Emr Instance Rﬂlﬁ
1 BOD 1 40.0 ma/iit
2 COD 1 188.0 mo/iit
) Copper 1 =g/l
4 - Lead 1 = mag/lit
3 Mercury 1 0.004 m‘tft
£ Nickel 1 . _mg/lit
7 Qli-grﬂg 1 o= {
8 PercentageNa 1 69.74 %
9 bt 1 6.9
10 Ehosphate _ 1 g/t
11 wedsolld! 1 30.0 lit
12 TKN 1 iﬁ: ma‘lls
13 Total Chromium 1 = mg/l
14 Zinc 1 —.ma/lit

1 CLAB/IVS/20/00776

: Madhukar Igave
112/11/20
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MAHARASHTRA POLLUTION CONTROL BOARD

3 TTC MIDC, Sheel-Mahape
Road,Mahape
Central Lab - Mahape
ANALYSIS REPORT
t SROMB3/1VS/20/04812 Date :24/11/20
i Lab Sample Code t CLAB/IVS/20/00777
1 STP
: null Sample Collected By ¢ Madhukar Igave
: 10/11/20 Sample Acceptance Date :12/11/20
SLNo} __ Porameter fnstance o e Results
1 800 _ 1 Js.omgit ]
2 <00 i 80,0 ma/iit ]
3 Copper L /i8]
4 Lead 1 il 71113
5 Mercury 1 0,001 ma/iit
(3 Nickei 1 ﬁ-m
7 Oil-Grease 1 = mg/lit
8 PercentageNa 1 66.74 %
S pH 1 7.0
10 Phosphate 1 =__mg/iit
L1 SuspendedSolivs 1 e 12.0 mg/I
12 TKN 1 19.0 ma‘llt
13 Total Chromium 3 = __mg/lit
1%
MAHARASHTRA POLLUTION CONTROL BOARD =
v Nirmal Bhavan, Plot No3, P-
3 TTC MIDC, Sheel-Mahape
Road,Mahape
Central Lab - Mahape
ANALYSIS REPORT
! SROMB3/3VS/20/04813 Date T 24711720
H Lab Sample Code + CLAB/IVS/20/00778
: STP
: null Sample Collected By : Madhukar Igave
: 10/11/20 Sample Acceptance Date +12/11/20
SL.No Pgm Instance Results
1 BOD 1 14.0 r_rﬂillt
Le{e]>] 1 72.0 mg‘ﬁ
3 _m 1 = mg/lit
4 Lead 1 = __mg/lit
M 1 0.002 mg/lit
Nickel 1 —ag/lit
Z g OlGreace 1 ST T —
8 PercentageNa 1 64.88 %
9 pH 1 1 T
10 Phospha 1 Lo MIE
11 SUSEEedSoIIds 1 24,0 mag/Iit
2 TKN 1 17.9 1
13 Total Chromium 1 =~ mg/lit
14 Zinc 1 —ma/lit




Untitled Document

Phone : 2267195032

Fax : 22277880684

Sample Id
Industry Name
Type of Industry
Industry Code

Sample Collection Date

Cad-epon
rage??

Phone : 2267195032
Fax : 22277880684

Sample Id
Industry Name
Type of Industry
Industry Code
Sample Collection

Rsid

MAHARASHTRA POLLUTION CONTROL BOARD

Page 7 of 11

Nirmal Bhavan, Plot No3, P-

P L

Date

MAHARASHTRA POLLUTION CONTROL BOARD

Central Lab - Mahape
ANALYSIS REPORT

3 TTC MIDC, Sheel-Mahape
Road,Mahape
Central Lab - Mahape
ANALYSIS REPORT
1 SROMB3/JVS/20/04814 Date :124/11/20
1 Lab Sample Code : CLAB/JVS/20/00779
1 STP
+ null Samplé Collected By : Madhukar Igave
1 10/11/20 Sample Acceptance Date :12/11/20
SL.No Parameter Instance Results
B &= 80D 1 24.0 mg/iit
2 Cop 1 84.0
- Copper 1 = __mo/lit
' Lead 1 =_mg/ikt___|
5 Mercury 1 0.002 mlt
3 Nickel 1 = _ma/it
7 Oil-Grease 1 = mg/lit
8 PercentageNa 1 66.93 %
9 pH 1 6.9
10 hate ] —_ma/lit
1 SuspendedSolids 1 16.0 mg/lit
12 TKN 1 18,5 mg/lit
13 Total Chromium 1 = _mg/iit
14 Zinc 1 =~ _mg/lit
| =T

Nirmal Bhavan, Plot No3, P-

Lo et

1 SROMB3/JVS/20/04815 Date 1 24/11/20
1 Lab Sample Code : CLAB/JVS/20/00780
1 STP
1 null Sample Collected By : Madhukar Igave
1 10/11/20 Sample Acceptance Date 1 12/11/20
SL.No Parameter Instance Results

1 BOD ] 44.0 lit

2 CQQ 1 172.0 mﬂﬂ

2 Copper 1 —_ma/it

4 LL;‘; 1 = mg/lit

Mercury 1 0.003

£ Nickel : =g/t

; Ql-Grease 1 —m

8 PercentageNa 1 57.88 %

9 pH 1 7.1

10 Phosphate 1 = mg/ll

11 SuspendedSolids 1 12.0 lit

12 TKN X 24.6 mg/lit

13 Jotal Chromium 1 =g/t

14 Zinc 1 —_mag/lit

" . . ™~ ~ - -

Lédao [N 1A 1A 1TRO.0ONAODNAT .. . L 1o D 1

410
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MAHARASHTRA POLLUTION CONTROL BOARD
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Nirmal Bhavan, Plot No3, P-
3 TTC MIDC, Sheel-Mahape
Road,Mahape
Central Lab - Mahape
ANALYSIS REPORT
: SROMB3/IVS/20/04816 Date : 24/11/20
t Lab Sample Code : CLAB/IVS/20/00781
: STP
t null Sample Collected By t Madhukar Igave
: 10/11/20 Sample Acceptance Date 112/11/20
SL.No Parameter Instance Results
—500 g, o 2.
F COD 1 92.0 t
. Copper 1 = __mg/lit
4 Lead = __mg/lit
5 Mercury 0.001 mg/lit
6 Ngel = __mg/lit
7 Ollereag = mg/lit
8 PercentageNa 53.84 %
2 _pH 7.0
10 Pw_a__tg 1 =~ __mag/lit
(1 1 SucpendedSolss 1 14.0 mo/It
12 TKN 1 29.7 ma/it
13 Total Chromium 1 - mm
14 Zinc 1 = _mg/lit

MAHARASHTRA POLLUTION CONTROL BOARD

Nirmal Bhavan, Plot No3, P-

_o ondtd

3 TTC MIDC, Sheel-Mahape
Road,Mahape
Central Lab - Mahape
ANALYSIS REPORT
i1 SROMB3/IVS/20/04817 Date 1 24/11/20
H Lab Sample Code : CLAB/IVS/20/00783
: STP
: null Sample Collected By : Madhukar Igave
1 10/11/20 Sample Acceptance Date 1 12/11/20
m Parameter Instance Results
1 BOD 1 28.0 M!It
2 ~cop 1 B84.0 ma/ll
3 Copper 1 ~  mag/ll
4 u—‘-ar 1 = mag/lit
S Mercury 1 0.001
6 Nickel 1 = __mag/lit
Z Qii-Grease 1 =_ma/lit
8 PercentageNa 1 54.48 %
] pH 1 6.9
10 Phgsghag 1 = mg/hl
11 Mendadﬁolid! 1 24.0 lit
32 TKN_ 1 26.3 ma/lit
13 ] Total Chromium 1 = mag/lit
14 4&!:'\: 1 e mﬂ_l&




Untitled Document

Phone : 2267195032
Fax : 22277880684

Sample 1d
Industry Name
Type of Industry
Industry Code

MAHARASHTRA POLLUTION CONTROL BOARD

Sample Collection Date

Page9of11 412

Bhomolvy 3TP

Lagaon ~ %"

Phone : 2267195032
Fax : 22277880684

Sample Id
Industry Name

Type of Industry

Industry Code

Sample Collection Date

Nirmal Bhavan, Plot No3, P-
3 TTC MIDC, Sheel-Mahape
Road,Mahape
Central Lab - Mahape
ANALYSIS REPORT
t SROMB3/JVS/20/04818 Date 1 24/11/20
t Lab Sample Code t CLAB/IVS/20/00784
: STP
: null Sample Collected By : Madhukar Igave
: 10711720 Sample Acceptance Date :12/11/20
SL.No Parameter Instance Resuits
1 BCD 1 21.0
2 CoD 1 72.0 t
3 Copper 1 = __mo/lit
4 Lead 1 ~ _ma/lit
S Mercury ¥ 0.000 lit
6 Nickel 1 = _ma/iit
7 Oil-Grease 1 S lit
8 Parcmtagsﬂa 1 53.76 %
9 L5 1 7.3
10 Phosphate 1 ~ mg/lit
11 §U§Mdﬂi5€ﬂlgs 1 20.0 ma/lit
12 s TKN 1 27.4 mg/lit
13 Total Chromium 1 = mg/lit
14 Zinc 1 = . mg/lit

MAHARASHTRA POLLUTION CONTROL BOARD

Central Lab - Mahape
ANALYSIS REPORT

Nirmal Bhavan, Plot No3, P-
3 TTC MIDC, Sheel-Mahape
Road,Mahape

gl meaet

(dere

P Lo b

Lasw /AN 1N 1A 1TAG.ONOGAT,

t SROMB1/JVS/20/01847 Date 1 24/11/20
] Lab Sample Code : CLAB/IVS/20/00785
: STP
t null Sample Collected By : Sandeep R. Patil
111/11/20 Sample Acceptance Date t12/11/20
SL.No Parameter Instance Resul
1 BOD 1 105.0 mg/lit
2 oD 1 252.0 ma/iit
3 Copper 1 .. ma/iit
4 M 1 ~ _mg/lit
5 Mercury : ¥ 0.001 ma/lit
& Ngﬁl 1 O mﬂ‘lit
7 ol 1 !
8 PercentageNa 1 68.26 %
9 pH 1 6.9
10 Phosphate 1 - mg‘lls
11 Sus; edSolids 1 42.0 mg/lit
12 TKN 1 =__mag/lit
13 Total Chromium 1 = ma/lit
14 _Zl_nc_ 1 = mg/lit
L (2] ] " - - P -~ - e o mm
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MAHARASHTRA POLLUTION CONTROL BOARD

Page 10 of 11

Nirmal Bhavan, Plot No3, p-

3 TTC MIDC, Sheel-Mahape
Road,Mahape
Central Lab - Mahape
ANALYSIS REPORT
i SROMGIIJVSIZO/OI.MS Date 1 24/11/20
: Lab Sample Code : CLAB/JVS/20/00786
: STP
: null Sample Collected By t Sandeep R. Patil
111/11/20 Sample Acceptance Date 1 12/11/20
SL.No Parameter Instance Results
— S
1 260 1 1250 mo/it
2 COD 236.0 mzm’
3 Copper -~ mgﬂit
4 Lead - mg"!ﬂ
5 Mercury 0.003 mag/iit
6 Nicke| —mg/lit
7 OH-GEasg 1 =g/l
8 Per.oenggena 1 72.10 %
9 pH 1 7.1
10 Phosphate 1 =.mg/lit
11 SuspendedSol| 1 38.0 mg/lit
12 TKN 1 - m‘m
13 Total Chromium 1 = _ma/iit
14 Zine 1 S /it

MAHARASHTRA POLLUTION CONTROL BOARD

Nirmal Bhavan, Piot No3, p-

3 TTC MIDC, Sheel-Mahape
Road,Mahape
Central Lab - Mahape
ANALYSIS REPORT
H SROHSII.‘NSIZO/UIMD Date : 24711720
t Lab Sample Code : CLAB/IVS/20/00787
: STP
t null Sample Collected By t Sandeep R. Patil
111/11/20 Sample Acceptance Date :12/11/20
L.N Parameter Instance Results
A rakaer e

1 BOD 1 150.0 lit

2 1 248.0 ma/lit

3 Copper 1 = mg/iit

4 Lead 1 = mg‘lft

5 Mercu 1 0.013 it

6 Nickel 1 —a/lit

Fd Qil-Grease 1 -

8 Percenmeﬂa 1 74.20 %

9 pH 1 6.9

0 Phosphal 1 ~ __mg/I
11 SuspendedSolids 1 38.0 it

KN 1 S mei

13 Jotal Chromium 1 g/l
14 Zinc 1 = mo/ht

. L "~ - — - - -

413
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MAHARASHTRA POLLUTION CONTROL BOARD

Page 110f11 414

3 TTC MIDC, Sheel-Mahape
Road,Mahape
Central Lab - Mahape
ANALYSIS REPORT
t SROMB1/IVS/20/01850 Date 12411720
1 Lab Sample Code : CLAB/JVS/20/00788
: STP
: null Sample Collected By t Sandeep R. Patil
111/11/20 Sample Acceptance Date $12/11/20
SL.No Parameter Instance Results ‘
1 e 800 1 16.
2 COD 64.0 mg/lit |
3 COM - mzlu
4 Lead e mg/lit
Mercury 1 0.000 mg/lit
Nﬁg 1 - mym
7 Qil-Grease 1 i it
PercentageNa 1 80.74 %
pH 1 7.1
10 Phosphate 1 g/t
1 | 1 12.0 MIK
12 TKN 1 =..mgriit
33 Total Chromium 1 e lit
14 Zinc 1 = _ma/lit
n a ] ™~ R ] e Ll BUL B I
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